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l. A copy each (in English and Hindi) of the following Notifications of the Ministry of
Housing and Urban Affairs, under sub-section (2) of Section 32 of the Metro
Railways (Construction of Works) Act, 1978 -
(a) (1) S.O. 3587., dated the 23" August, 2024, notifying the alignment of
Bhopal Metro Rail Project.
(2) S.0.3588 (E)., dated the 23 August, 2024, notifying the alignment of
Indore Metro Rail Project.
(3) S.0 4018(E)., dated the 19" September, 2024, renaming of some of

the metro stations of Mumbai Metro Line-3 project.
[Placed in Library. For (1) to (3), see No. L.T. 1387/18/24]

(b) A copy (in English and Hindi) of the Ministry of Housing and Urban Affairs
Notification No. G.S.R. 738(E)., dated the 29™ November, 2024, publishing the Delhi
Development Authority, Multi-Tasking Staff (Group ‘C’ Post) Recruitment Rules,

2024, under Section 58 of the Delhi Development Act, 1957.
[Placed in Library. See No. L.T. 1716/18/24]

Il. A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013: -
(i)  (a) Fifty-fourth Annual Report and Accounts of the Housing and Urban
Development Corporation Limited (HUDCO), New Delhi, for the year
2023-24, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. SeeNo. L.T. 1095/18/24]

(i) (&) Thirteenth Annual Report and Accounts of the Kochi Metro Rail Limited
(KMRL), Kochi, Kerala, for the year 2023-24, together with  the
Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1717/18/24]

I. Reports and Accounts (2023-24) of NDSA, New Delhi; Brahmaputra Board,
Guwahati, Assam and related papers

Il. Reports and Accounts (2023-24) of the National Water Development Agency, New
Delhi; NMCG, New Delhi and NERIWALM, Tezpur, Assam and related papers
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I. (i) Acopy each (in English and Hindi) of the following papers, under sub-section
(3) of Section 45 of the Dam Safety Act, 2021: -
(a) Annual Report of the National Dam Safety Authority (NDSA), New
Delhi, for the year 2023-24.

(b) Review by Government on the working of the above Authority.
[Placed in Library. SeeNo. L.T. 1394/18/24]

(i) A copy each (in English and Hindi) of the following papers, under Section 21 of
the Brahmaputra Board Act, 1980: -
(a) Annual Report and Accounts of the Brahmaputra Board, Guwahati,
Assam, for the year 2023-24, together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 1391/18/24]

Il. A copy each (in English and Hindi) of the following papers: -
(i)  (a) Annual Report and Accounts of the National Water Development
Agency, New Delhi, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Agency.
[Placed in Library. SeeNo. L.T. 1389/18/24]

(i)  (a) Annual Report of the National Mission for Clean Ganga (NMCG), New
Delhi, for the year 2023-24.
(b) Annual Accounts of the National Mission for Clean Ganga (NMCG),
New Delhi, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Mission.
[Placed in Library. See No. L.T. 1393/18/24]

(i) (a) Annual Report and Accounts of the North Eastern Regional Institute of

Water and Land Management (NERIWALM), Tezpur, Assam, for the
year 2023-24, together with the Auditor's Report on the Accounts.
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(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 1390/18/24]

Reports and Accounts (2023-24) of the Al Assets Holding Limited, New Delhi and
AERA, New Delhi and related papers
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(A) (i) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013 -

(a) Fifth Annual Report and Accounts of the Al Assets Holding Limited, New
Delni, for the year 2022-23, together with  the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.

(b) Statement by Government accepting the above Report.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. SeeNo. L.T. 1395/18/24]

(i) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 35 and sub-section (3) of Section 36 of the Airports Economic
Regulatory Authority Act, 2008:-
(a) Annual Report and Accounts of the Airports Economic Regulatory Authority
of India (AERA), New Delhi, for the year 2023-24, together with the
Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. SeeNo. L.T. 1718/18/24]

Report (2022) of the Comptroller and Auditor General of India
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